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 RURAL DEVELOPMENT SCHEMES  

 

2617. DR. MANOJ RAJORIA: 

 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

 

(a) the schemes being undertaken by the Government for ensuring the holistic development 

of the rural areas; 

 

(b) whether the targets/milestones fixed under various schemes for rural areas have been 

achieved by the Government; and 

 

(c) if not, the reasons for missing the timelines and the measures taken by the Government 

for meeting the revised timelines? 

 

ANSWER 

MINISTER OF RURAL DEVELOPMENT 

(SHRI NARENDRA SINGH TOMAR) 

 

(a) to (c): For development of rural areas through employment generation, strengthening of 

livelihood opportunities, promoting self-employment, skilling of rural youths, provision of social 

assistance, infrastructure development etc., the Ministry of Rural Development, inter alia, is 

implementing Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS), 

Deendayal Antyodaya Yojana – National Rural Livelihoods Mission (DAY-NRLM), Deen 

Dayal Upadhyay – Gramin Kaushalya Yojana (DDU-GKY),  Pradhan Mantri Awaas Yojana – 

Gramin (PMAY-G), Pradhan Mantri Gram Sadak Yojana (PMGSY), Shyama Prasad Mukherjee 

National RuRBAN Mission, Saansad Adarsh Gram Yojana (SAGY) and National Social 

Assistance Programme (NSAP). 

 

                 In order to ensure the programme benefits reach the rural poor, the Ministry has 

evolved a comprehensive multi-level and multi-tool system of monitoring and evaluation of the 

implementation of rural development programmes, including Performance Review Committee 

Meetings, District Development Co-ordination and Monitoring Committee (“DISHA”) meetings, 

National Level Monitors, Area Officers Schemes, Common Review Mission, Concurrent 

Evaluation and Impact Assessment Studies. As per the reports/returns received from the state 

governments/UT Administrations, the implementation of these programmes have been found to 

be satisfactory. Third-Party evaluation of Ministry of Rural Development’s Schemes are also 

carried out regularly and actions, as appropriate, are taken on the findings. 
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